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SHR. BHAGWAT JHA AZAD This 
is the result of late n isht session. 

MR. SPEAKER : Do you think they 
are sti II sleeping ? 

SRR} BHAGWAT .lHA AZAD : I 
think so. 

MR. SPEAKER : Shri Namgyal. It 
appears has descended from the Himolays. 

[ Engli:/tJ 

SHRI P. NAMGYAL 
ready, Sir. 

J am ever 

l,easin~ Out 1\11·17 Helicopter to 
J and K State Governm~nt 

*524. SHRI P. NAMGYAL : Wi11 
the Mini"ter of DEFENCE be pleased to 
state: 

(a) whether Jammu and Kashmir 
Government has made a request to Union 
CJoverernment for replacement of the West-
land Helicopter which has been already 
Jease~d out to the State Government with a 
new MI-17 helicopter from his Minic;try ; 
and-

(b) if so. the reaction of lInion 
Government thereon? 

THE MINJSTER OF STATE IN THE 
DEPARTMENT OF DEFENCE PRODUC-
TION AND SUPPLY IN THE MINISTRY 
OF DEFENCE (SHRI SHIV RAJ V. 
PATIL) : (a) No, Sir. There is no pto· 
posaJ from the Stat~ Government for the 
replacement of the Westland Helicopter 
aJready on lease with them from Mis 
Pawan Hans Ltd. (Helicopter Corporation). 
However. a request has been received from 
the Government of Jammu & Kashmil 

for the procurt.ment of 2 MI-l 7 heHcopters 
for the State Government. 

(h) The request of the State Govern-
ment is being examined. 

SHRI P. NAMOYAL: The Ministry 
of Defence on coJiaboration with the 
State Government of Himachal Pradesh 
operates twice a month, -MJ-8 helicopters 

to tbe snow bound 8J'Oas Of LabauJ and 
Spiti distdets. There are silnilar land .. 
Jacked areas in the K,ar",l amd LadAh 
region of Jammu and Kashmir. sueJf as. 
Zang6l< at" and Nubra and Linshed and 
DebJing etc., which remain eut Ciff from 
the rest of the district h~adquarlers 'ot 
ever six: months in a year. 

I would like to know whether the 
Mtnistt,Y wil1 consider to staft a weekly 
MI~17 Helicopter service to Zangskat and 
Nubra 00 the same terms and cood itions. 
as has been allowed to Himachal Govern-
ment. 

SHRI SHIVRAJ V. FA tIL: Sir, fhis 
depends on the av~jJabiJjty of MI-] , 
}IeJicopter and it has to he examined. 
Only after it is fully examined and found 
out whether it is available. a correct an~wer 
can be given to this question. 

SHRI P. NAMOYAL: Sir. the \Vest-
land helicopter already Jeased out tb 
Jammu and Kashmir State is facing some 
operational probJem in the high altitude 
areas and for that the State Government 
has requesttd the Ministry of Defence! for 
ICdsing of two M;·17 helicopters May 
1 know how long the Government will take 
to examine this and whether the Minrstty 
will take a de~ision at the earliest sb that 
this problem could overcome. 

SHRI SHIVRAJ V. PATIL: Sir. there 
is Helicopter Corporation established for 
providing helicopter service to citi7ens. At 
times, the Def(nce Ministry does extend 
help to others also. In this respect also, 
we would like to take a view which would 
be helpful, but everything depends on the 
availability of MI-l7 helicopters. If we 
reeeive a request lor purchasing the MI-l7 
heJkcspter and if the payment is made. 
certainly we can try to get the heJicop1W 
and make it available to tbe State Govern:. 
ment. 

Now, providing the helicopter from the _ 
Defence services itself is conc:erned, wo 
shall have to examine it and only tbeD I 
can answer the question. 

E ••• iod of £xcJse OUf), b; Mldtl .. 
N.tlotlar Comp8Jd& 

·S26 SHltl RAM BH*GAT PASWAN: 
Will (lie MinisUh" or FINANCE"_ .,1 ... " 
to stat. : 




